FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF KSK WATER INFRASTRUCTURES PRIVATE LIMITED

_ RELEVANT PARTICULARS .
1. Name of corporate debtor KSK  WATER  INFRASTRUCTURES  PRIVATE
LIMITED
2. | Date of incorporation of corporate debtor 26.02,2009
3. | Authority under which corporate debtor is incorporated / | Companies Act, 1956 / ROC, Hyderabad

registered

4, | Corporate ldentity No. / timited HabiibldentificationNe: | U41000TG2009PTCO62850

of corporate debtor
5. | Address of the registered office and principal office (if any) | Regd office: 8-2-293/82/A/431/A,

of corporate debtor Road no 22, jubilee hills, Hyderabad — 500033,
Telangana.
6. | Insolvency commencement date in respect of corporate | 01.01.2021 (Order uploaded and received on
debtor 07.01.2021)

7. | Estimated date of closure of insolvency resolution process | 29.06,2021
8. Name and registration number of the insolvency | Naga Bhushan Bhagawati

professional acting as interim resolution professional Reg. No: IBBI/IPA-001/IP-P00032/2016-2017/10085
9. | Address and e-mail of the interim resolution professional, | Naga Bhushan Bhagawati
as registered with the Board H.No. 1-1-380/38, Ashok Nagar Extension,

Hyderabad 500020,

e-mail: nagabhushanca@gmail.com

10. | Address and e-mail to be used for correspondence with the | Naga Bhushan Bhagawati

interim resolution professional H.No. 1-1-380/38, Ashok Nagar Extension,
Hyderabad 500020.

e-mail: rp.kskwater@gmail.com

11. | Last date for submission of claims 21.01.2021

12. | Classes of creditors, if any, under clause (b) of sub-section | Not Applicable

(6A) of section 21, ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals identified to act as | Not Applicable
Authorised Representative of creditors in a class (Three
names for each class)

14, {a) Relevant Forms and Woeb link: https://ibbi.gov.in/downloadform.html
{b) Details of authorized representatives
are available at; Physical Address: As given in Col. 10 ahove.

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of Corporate Insolvency
Resolution Process of the M/s KSK Water Infrastructures Private Limited on 01.01.2021 and the order was uploaded and
received on 07.01.2021.

The creditors of M/s. KSK Water Infrastructures Private Limited are hereby called upon to submit their claims with proof
on or before 21.01.2021 to the Interim Resolution Professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the
claims with praof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised representative
of the class (Not Applicable) in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and $# ‘gerim Resolution Professional:
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16-2017
Date: 07.01.2021 A

Place: Hyderabad
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Agri firms' stocks hold ground

Share prices of manyfertiliser, agri-input companies have gained more than leading indices

NIKITA VASHISHT & DEEPAK KORGAONKAR
New Delhi/Mumbai, 7January

ven as farmers camp on Delhi’s
E borders to protest against three

laws that open up India’s
tightly regulated agricultural markets,
one may have presumed that their
hunkering down would reflect neg-
atively on shares of agri-input and fer-
tiliser companies.

Though a few have seen a marginal
decline since November 27, 2020 (when
the protests started), many agri-linked
stocks continue to outpace indices such
as the Sensex and Nifty (see table).

Stock prices of 21 such companies
had risen in high double- and triple-
digits in the 11 months prior to the end
of November. Since November, while
some agro-chemicals stocks like P I
Industries and Rallis have lagged
behind benchmark indices, Bayer Crop
Science and UPL have gained between
13 per cent and 16 per cent. Likewise,
fertiliser companies Chambal Fertilis-
ers, GSFC, and Fertilisers & Chemicals
gained between 18 and 24 per cent since
November, while Coromandel Intern-
ational and GNFC lagged behind the 9
per cent gains of the Sensex and Nifty.

Gaurang Shah, head investment
strategist at Geojit Financial Services,
says stocks are consolidating after a
sharp rally. “The agri-input sector has
been outperforming the benchmark
indices on the back of the government’s
various initiatives under the
Aatmanirbhar Bharat programme.
Besides, a lower Covid-19 impact on
rural India, and bumper Kharif harvest
aided rural income ... All these factors
together contributed towards the out-
performance,” he said.

Others experts concur and don’t
expect protests to have a significant
impact on agri stocks.

G Chokkalingam, founder and chief

FIRE IN THE BELLY

MP % change
int since 1-year
Nov 27,20

UPL 4822 155 [l -18.9 MM
Pl Industries 2188.0 -0.8 | 552 [
Bayer CropScience (India) 5721.6  13.6 W 55.1 ‘_
Rallis India 23.0 39| 626 |
Bharat Rasayan 9435.0 -1.3 5.1 |
Coromandel International 813.6 -1.3 5. N
Chambal Fertilisers & Chemicals 240.5 181 Bl 56.2 ‘_
Fertilisers & Chemicals Travan 63.4  23.8 - 34.6 ‘-
Gujarat Narmada Valley 225.4 . 21.5 \-
Guijarat State Fertilizers 85.9 27 M 152 W
Indices |
Sensex 48,093.3 77
Nifty50 WL 9.0 . 73 |l

CMP: Current market price; Source: Capitaline, Bloomberg

investment officer at Equinomics
Research, says: “The on-going protests
will not have much impact on the stock
prices because sowing (of rabi crops) is
largely over and harvest is pending.
Farmers wouldn’t allow their produce
tobe destroyed in their farms; therefore,
these protests shouldn’t worry inves-
tors.” Stocks from this theme have taken
a breather as they have already played
out successfully in a big way, he adds.

Takingstock

Stocks of 13 agro-chemical firms have
moved between minus 20 per cent and
120 per cent on a year-to-date basis. Of
this, only two have delivered negative
returns, with their average return work-
ing out to 57 per cent. Likewise, returns
of eight fertiliser stocks range between

Union AMC aims to double assets base to 10,000 cr

ASHLEY COUTINHO

branches,

Compiled by BSResearch Bureau

3 per cent and 53 per cent; the average
is 37 per cent. In comparison, the one-
year gains of the Sensex and Nifty were
16 per cent and 15 per cent, respectively.
A normal monsoon helped the rabi
season to start on time. Till December
4, wheat sowing was up around 1 per
cent year-on-year (YoY), pulses sowing
was up 3 per cent, and the sowing of
gram was up 14 per cent YoY, said a CRI-
SIL report. The sowing of the rabi crops
isexpected to be 2 per cent higher than
in 2019 while foodgrain production is
likely to be up 3 per cent YoY.
“Government support, decent prof-
itability in the last two crop cycles for
farmers, and a higher reservoir level
provide the comfort that growth may
be seen in the upcoming rabi acreage.
Else, acreage may at least be at the same

workforce, and associate

distributors to
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level as last year. This bodes well for
fertiliser and agrochemical consump-
tion in H2FY21,” said analysts at Motilal
Oswal Financial Services in a report.

Areport by Edelweiss Securities said
the Bills passed to deregulate agricul-
tural markets were “a move in the right
direction” and they would help farmers
in the end.

Crop prices have remained soft
(excluding those of arhar and soybean)
in comparison to the minimum support
price (MSP) the government pays
farmers. Prices of crops (bajra, maize,
ragi, and jowar) across open
markets/mandis have remained nearly
20 per cent below MSP, said the broker-
age. The laws are likely to help farmers
sell in any part of the country and
reduce their dependence on mandis.

“We expect farmers to gain from
improved kharif yields. Also, better
MSP and higher procurement by the
government are likely to enhance the
liquidity position of farmers,” it said.

Earnings momentum to accelerate

Earnings momentum is likely to accel-
erate in the December quarter of FY21
(Q3 FY21), estimate analysts at
Edelweiss Securities, who expect firms
under their coverage to report 15 per
cent YoY growth, driven by a good start
to rabi along with a healthy cash flow
position of farmers.

They expect UPL’s domestic busi-
ness and PI Industries (domestic busi-
ness) to log 40 per cent and 37 per cent
YoY profit growth, respectively, driven
by a conducive environment.

Besides, Dhanuka Agritech is likely
to yield 18 per cent YoY net profit
growth, while Coromandel
International’s profit is estimated to
grow 23 per cent. Rallis is among the
few exceptions, expected to post an 8.5
per cent decline in net profit for the
December quarter.

G Pradeepkumar, CEO of

a mandate to manage portfo-

Mumbai, 7January

Union AMC has set sights on
doubling its assets under
management (AUM) to
%10,000 crore this calendar
year, from about 5,000 crore
at the end of December
last year.

The fund house has more

number of customers at its
disposal thanks to the amal-
gamation of Andhra Bank and
Corporation Bank with Union
Bank of India (UBI) last year.
It has also shifted focus to
driving the business through
distributors, besides UBI.

To that end, the company
improved its share of non-

about 11 per cent of average
AUM in November 2020, from
close to 3 per cent of the
monthly average AUM two
years ago. Close to 39 per cent
of its average AUM as of
November 2020 came from
beyond the 30 biggest cities,
against an industry average
of 16 per cent.

Union AMC, said: “Union
AMC underwent significant
ownership changes between
2016 and 2018. Vinay
(Paharia) has implemented a
robust investment process
that has resulted in an
improvement in the perform-
ance of various schemes. Our
foreign partner has given us

lios through the FPI route.”

In 2018, Dai-ichi Life
Holdings of Japan invested
39.6 per cent of the post-issue
share capital through
compulsorily convertible
preference shares in Union
AMC, resulting in the former
becoming a co-sponsor
with UBL

Standard travel policy to
ease purchase of product

Those travelling to developed countries or needing
elaborate coverage should consider existing plans

BINDISHA SARANG

The Insurance Regulatory and Develop-
ment Authority of India (Irdai) has focused
in recent months on getting insurers to
launch standard insurance policies. There
is Saral Jeevan Bima for term insurance,
Arogya Sanjeevani for health insurance, a
standard personal accident cover, and so
on. It recently came out with an exposure
draft for standard travel insurance policies
for domestic and overseas travel. This pol-
icy will be launched on April 1.

Will actasbenchmark

A standard policy can serve as a benchmark
for customers. Sanjay Datta, chief of under-
writing-claims and reinsurance, ICICI
Lombard General Insurance, says,
“Customers find it difficult to understand
insurance wording and covers. With a stan-
dard cover, they get a benchmark against
which they can compare other covers.”

Those who find it difficult to compare
features across policies can go for the stan-
dard one, assured in the knowledge that
they will get a policy whose features have
been mandated by the regulator.

Expectittobe cost-efficient

While the standard policy’s features will be
uniform across general insurers, other
aspects can vary. Pankaj Verma,
head—-underwriting, SBI General
Insurance, says, “Insurers can
determine the premium and add-
ons themselves.”

Since the policy will be basic in
nature, it is expected to cost less.

Milind V Kolhe, chief under-
writing and reinsurance officer,
Bharti AXA General Insurance,
says, “Insurers will price the pro-
duct, depending on various inter-
nal parameters, like their underwriting
experience. But compared to the products
available today, the price of the standard
product should be a little lower.”

Pricing will also depend on coverage.

Naval Goel, chief executive officer and
founder, PolicyX, says, “Some of the exist-
ing plans could be more or less expensive
than the standard cover, depending on the
amount and breadth of coverage and add-
ons they offer.”

Multiple options available

The standard travel policy will be available
as an individual and a group cover, and for
domestic as well as overseas travellers.

79,

YOUR
MONEY

MANDATORY BENEFITS IN
STANDARD TRAVEL POLICIES

Coverages provided Proposed
suminsured*
Hospitalisation (accidentillness) 1,00,000
Hospital cash (fora maximum of 25
7days; 2days deductible)
Life threatening condition dueto 10,000
pre-existing diseases
Accidental death/personal accdent 10,000
Permanenttotal disability (PTD) 10,000
Permanent partial disability (PPD) 5,000
Repatriation of mortal remains 10,000
Ambulance charges 500
*$orequivalent Source: Irdai

The domestic policy will have five vari-
ants: travel by any mode of public transport
— within city and outside city; train jour-
ney; air travel; and domestic tours involving
road, water, train, and air travel. The over-
seas policy will have four variants: long-
term trip (students); short-term trip
(tours/leisure which covers travel by road,
water, train and air); multi-trip during a pol-
icy period (business); and coverage only for

travel (onward and return).

Who should go forit?

Travellers with basic needs should
opt for the standard cover. Dutta
suggests that travellers look at the
coverages to understand which pol-
icy — standard or non-standard —
suits their needs better. “If your
needs are basic, choose the standard
policy as price comparison across
companies will be easier.”

Your perception of risk should also play
a part. Kolhe says, “In many existing pro-
ducts, there are more covers, which may not
have a high frequency of claims, but if the
event happens, the severity could be high.”

Choose depending on the destination
you are travelling to. If you are travelling to
the US, Canada or Europe, you may be
better off avoiding the standard policy. “The
liabilities tend to be higher in these coun-
tries, so it may be difficult to be properly
covered with a standard policy,” adds Kolhe.

The nature of your trip will also matter.
The standard cover may not cover a wild-
life African Safari, while some existing
plans could.

To book your copy, call 022 4027 5432 or SMS reachbs to 57575 or email us at order@bsmail.in
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EVEREST ORGANICS LIMITED
Reg.Office.Argor Village Medak) District,
Telangana - 502 2091, India. Emailld: eulcs{lws@gmall com TelNo.040-23115956,Fax No.040-

23115954, Website:www. everesturganasltd .com{CINL24230TG1993PLCO15426}

Notice is hereby given that the Company has from the f h

that the share cerfificates held by them in the company have been laced. Tf no objecti
is received by the company within 15 days from the dale of Publication of this notice, the com ny
will proceed fo issue duplicate Share Certificates to the aforesaid shareholders. The Public is
hereby cautioned not to deal with the below mentioned Share Certificate(s) any more and the com-

pany will not be for any loss/damag thereby.
S.No Folio Mo, Name ]Shares Certificate Nos| Distinctive Nos.
1 §02572 | Shyam Sunder Khandelwal| 72 6528 6529 [3247705(3247776
EVEREST ORGANICS LIMITED

Place: Hyderabad
Date: 07.01.2021

sd/- Director
DIN No.01593620

@ PNb Housing

Finance Limited
Ghar Ki Baat
Regd. Office: 9th Floor Antriksh Bhawan, 22, K. G. Marg,
New Delhi-110001 Ph.: 011-23445200, Website: www.pnbhousing.com
NOTICE - SALE OF FIXED ASSETS

We are inviting bids from the general public for sale of our fixed assets
for the branch office addressed as below-:

1. Jodhpur 3. E City Bangalore
2. Gachibowli, Hyderabad 4. Surat

The interested parties are requested to visit

our website www.pnbhousing.com
for detail under tender section.

Application/Bid form can be downloaded at free of cost from our website.
PNB Housing Finance Limited reserve its rights to reject/accept any of
the bid for any reason whatsoever.

NMDC Limited

(A Government of India Enterprise)
’Khanij Bhavan’, 10-3-311/A, Castle Hills, Masab Tank, Hyderabad-500 028
CIN: L13100TG1958G01001674

CONTRACTS DEPARTMENT
Tender Enquiry No. HO(Contracts)/NISP/O&M/BPP/RT2 Date : 08.01.2021
NMDC Limited, A "NAVARATNA" Public Sector Company under Ministry of Steel,
Govt. of India, invites online bids from experienced domestic bidders for
"Operation & Maintenance (O & M) of By Product Plant of 3 MTPA Integrated
Steel Plant at Nagarnar near Jagdalpur, Chhattisgarh State™.
The detailed NIT and Bid documents can be viewed and/or downloaded from
NMDC website http://www.nmdc.co.in, Central Public Procurement portal
http://www.eprocure.gov.in/epublish/app and MSTC portal
http://www.mstcecommerce.co.in from 08.01.2021 to 29.01.2021.
For Accessing the Bid document from NMDC website, the bidder has
to register as ‘New User' in Bid section at NMDC's website link
http://www.nmdc.co.in/nmdctender/default.aspx
For accessing the Bid documents from Central Procurement Portal
www.eprocure.gov.in, the Tenderer has to click on "Latest active Tenders".
For accessing the bid document from MSTC, bidders to visit website link-
http://www.mstcecommerce.co.in/eprochome/nmdc/buyer_login.jsp and search
Tender No: NMDC/HO/49/20-21/ET/582. Bidders are requested to register as
'New Vendor' for downloading the tender document. For further help refer to
‘vendor guide’ givenin MSTC website.
The bidders are requested to submit their bids through online mode and details of
submission of bid through online are givenin NIT.
The Bidders on regular basis are required to visit the NMDC’s website/CPP Portal/
MSTC website for corrigendum, if any, at a future date.
For further clarification, CGM(Contracts), NMDC Limited Hyderabad, can be
contacted through Fax no.: +91-040-23534746, Tel No.: +91-040-23532800,
email: steelcontracts@nmdc.co.in Chief General Manager (Contracts)
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF KSK WATER INFRASTRUCTURES PRIVATE LIMITED

RELEVANT PARTICULARS

- | Name of Corporate Debtor KSK WATER INFRASTRUCTURES PRIVATE LIMITED

~

Date of Incorporation Of Corporate Debtor 26.02.2009

w

. |Authority Under Which Corporate Debtor Is
Incorporated / Registered

Companies Act, 1956 / ROC, Hyderabad

4. | Corporate Identity No./Limited Liability U41000TG2009PTC062890
|| Identification No.of corporate debtor
5. | Address of the Registered Officeand Principal Regd office: 8-2-293/82/A/431/A,Road no 22, Jubilee hills,

Office (if any) of Corporate Debtor Hyderabad - 500033, Telangana.

22

Insolvency commencement date in respect of Corporate Debtor | 01.01.2021 (Order uploaded and received on 07.01.2021)

~

Estimated date of closure of insolvency resolution process | 29.06.2021

©

Naga Bhushan Bhagawai

Name and registration number of the
Reg. No: IBBI/IPA-001/IP-P00032/2016-2017/10085

insolvency professional acting as interim
resolution professional

Address and e-mail of the interim resolution | Naga Bhushan Bhagawati H.No. 1-1-380/38,
professional, as registered with the Board | Ashok Nagar Extension,Hyderabad 500020.
e-mail: nagabhushanca@gmail.com

©

10.|Address and e-mail to be used for
correspondence with the interim
resolution Professional

Naga Bhushan Bhagawati
H.No. 1-1-380/38, Ashok Nagar Extension,
Hyderabad 500020.e-mail: rp.kskwater@gmail.com

11.| Last date for submission of claims 20120

12.|Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

Not Applicable

13.|Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in

a class (Three names for each class)

14.|(a) Relevant Forms and Web link: https://ibbi.gov.in/downloadform.html
(b) Details of authorized rept are available: | Physical Address: As given in Col. 10 above.

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of Corporate Insolvency Resolution Process of the M/s KSK Water Infrastructures Private
Limited on 01.01.2021 and the order was uploaded and received on 07.01.2021.

The creditors of M/s. KSK Water Infrastructures Private Limited are hereby called upon to
submit their claims with proof on or before21.01.2021to the Interim Resolution Professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

Afinancial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13to actas authorised representative of the class (Not Applicable)in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

bsindia

ﬂ bsindia

www.business-standard.com

Date: 07.01.2021 Name and Signature of InterimNResoél;]tio?‘ ProBfﬁssionalt:_

. laga Bhushan Bhagawati
Place: Hyderabad Interim Resolution Professional
M/s KSK Water Infrastructures Private Limited

BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH, AT HYDERABAD
COMPANY SCHEME PETITION NO. C.P.(CAA)No. 404/230/HDB/2020
CONNECTEDWITH
COMPANY SCHEME APPLICATION NO. C.A.(CAA)No. 124/230/HDB/2019
IN THE MATTER OF THE COMPANIES ACT, 2013
AND
IN THE MATTER OF THE SECTIONS 230-232 AND ALL OTHER APPLICABLE PROVISIONS OF THE
COMPANIES ACT, 2013

IN THE MATTER OF SCHEME OF AMALGAMATION AND ARRANGEMENT
BETWEEN
M/S. ESPLANADE DEVELOPERS PRIVATE LIMITED
(THE TRANSFEROR COMPANY’)
AND
M/S.INCOR CENTRALPARK PROPERTIES PRIVATE LIMITED
(THE TRANSFEREE COMPANY’)

THEIR RESPECTIVE SHAREHOLDERS

Esplanade Developers Private Limited
(CIN:U70102TG2006PTC139708)
Having registered office at
Sy No 1009[P], One City Admin Office,
KPHB Colony, Hyderabad, Telangana -500072,

....First Petitioner /Transferor Company

NOTICE OF PETITION BEING ISSUED PURSUANT TO THE ORDER OF THE HON'BLE NATIONAL
COMPANY LAW TRIBUNAL, HYDERABAD BENCH AT HYDERABAD, READ WITH RULE 16 OF THE
COMPANIES (COMPROMISES, ARRANGEMENTS AND AMALGAMATIONS)RULES, 2016

AJoint Petition under Section 230 to 232 of the Companies Act, 2013 and the rules framed there under
for the sanction of the Scheme of Amalgamation and Arrangement between Esplanade Developers
Private Limited and Incor Centralpark Properties Private Limited and their respective shareholders was
presented by the Petitioner Companies on 10% December 2020 and 24" day of December, 2020. In this
regard, the Hon'ble National Company Law Tribunal, Hyderabad Bench vide its Order dated 24" day of
December, 2020 has fixed the said Petition for hearing on 29""day of January, 2021.

Any person desirous of supporting or opposing the said Petition should send to the First Petitioner's
advocate, notice of his intention, signed by him or his advocate, with his name and address, so as to
reach the First Petitioner's advocate not later than two days before the date fixed for the hearing of the
Petition. Where he seeks to oppose the Petition, the grounds of opposition or a copy of his affidavit shall
be furnished with such notice.

A copy of the Petition will be furnished by the undersigned to any person requiring the same on payment
of the prescribed charges for the same.

Sd/-

M.V Pratap Kumar,

Advocates for the Petitioner Company
Office at 3“Floor, Incor 9 Building,
Above D-Mart, Kavuri Hills,

Madhapur, Hyderabad -500033

Dated this 8" day of January 2021
Hyderabad
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BIJAY FINANCE & INVESTMENT PRIVATE LIMITED
Ragistered Address: Plot No 2, Second Floor, Madhupala
Enclave, Akbar Road, Bowenpally, Secunderabad 500008,

CIN: UB5893TG1992PTC014818
Emall |d: contacti@ibijayfinance com
Website: www, bijayfinanace com
Contact No: 040 27852055
NOTICE

We, Bijay Finance & Investment private limited having
certificate of registration no B-09.00304 dated 12-02-2001, is
an NBFC defined as per Section 45-1A of the Reserve Bank of
India Act, 1934,

Pursuant to Para 61 & 63 of Master Direction
DNEBR.PD.007/03.10.119/2016-17 dated September 1, 2018,
the company had made the following changes vide Board
resolution dated 25.08.2020. Mr. Agastya Yadu Vamsi Krishna
(DIN: 08905141) who 18 a Chartered accountant & having
experience in Finance & Infrastructure sectors is appointed as
Director of the company to assist the company's day to day
operations. Prior approval of RBl had been obtained in this
regard.

In case of any objections, any concerned stakeholder can
inform the same to the company via Email to
contacti@bijayfinance com within 30 days from the date of this
notice. If no objections received within the stipulated time,
company shall proceed with the appointmant,

Agastya Yadu Vamsi Krishna

DIN: 08905141 Sd/-
N.M. Ramesh
Place: Secunderabad {(Managing Director)
Date: 06.01.2021 DIN: 05340820
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